(a) whether Government has been successful in preventing quacks from carrying out

practice in rural areas or in identifying them;

(b) the State -wise details of such quacks, particularly the number of quacks practicing in

the districts of Dhule and Jalgaon in Maharashtra; and
(c) the details of action taken by Government on such guacks?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (&)
Insofar as practice of allopathic system of medicine is concerned, the Indian Medical Council
Act, 1956 provides that only a person with recognized qualification as per the Act can be
registered as medical practitioner and any person who acts in contravention shall be punished
with imprisonment or with fine or with both. The State Governments/State Medical Councils are
expected to- take action under these provisions against unqualified practice of allopathic

medicine.
(b) The data relating to unqualified medical practitioners is not centrally maintained.

(c) As stated above, State Governments are empowered to monitor and take action

against unqualified medical practitioners under Indian Medical Council Act, 1956.
Norms for opening new units in Government hospitals

859, SHRI NANDI YELLAIAH @ Will the Minister of HEALTH AND FAMILY WELFARE be

pleased to state:

(a) the details of the criteria set by the Medical Council of India (MCI)/Ministry for

allocating number of units in various departments of Central Government hospitals;

(b) the details of structure of units in different departments of Safdarjung Hospital (SJH),
Delhi;

(c) whether only two units in the Eye Department of SJH and six units in Dental
Department of SJH are commensurate to MCI guidelines and third unit of Eye Department is not

permitted in SJH despite increasing rush of eye patients; and

(d) whether various departments of SJH have arbitrary norms of follow up standards/

operating procedures or follow MCI guidelines in opening new units?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (&)
Clause 11.3 of Para-V of the MCI notification dated 20.70.2008 stipulates that a unit shall consist
of not less than 30 and more than 40 beds for Degree/Diploma course and less than 20 and

more than 30 beds for Super Specialty courses respectively.

(b) The details of structure of units in different departments of Safdarjung Hospital
{SJH), New Delhi are as underi—
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Sl Specialty Total no. of beds

MNo.

1. General Surgery 171
2. Psychiatry 10
3. Pediatric Surgery 26
4. Cancer Surgery 20
5, Radiotheraphy Al
6. ENT 40-
7. Eve (22 day care) 48
8.  Gynaecology 05
9.  Obsletrics 108
10.  Medicine 183
M. Neurology ]
12.  Dermatology 37
13.  Paediatrics 90
14.  Resp. Medicine 30:
15.  Burns and Plastic Surgery a1
16.  Neuro Surgery ¥4
7. CTVS IR
18.  Urology o
20.  Cardiology 20
21.  Orthopaedics 146
22.  Rehabilitation (20 day care) 30

TOTAL: 1357

(C) Eve Department of Safdarjung hospital, New Delhi has two units wherein 38 beds are
inward 17 and 22 day care beds.

However, Dental Surgery of Safdarjung Hospital has no bed strength.

(d) There is no arbitrariness in allotment of units in various Departments in Safdarjung
hospital.
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